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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH !

0.A. NO. 305/1997

New De lhi, this the 27th November, 1997.

GON'BLE SHRI JUSTICE K. M. AGARWAL, CHAIRMAN
HON'BLE “SHRI R. K. AHOOJA, MEMBER (A)

L. Suraj Singh S/O Prabhu Dayal,
a/0 T-72/F, Chirag Delhi, ~
New Delhi-110017,

2. Suresh Kumar S/O Banwari Lal,
50 10/40 Trilok Furi,
Delhi-110091,

3, Satpal Singh S/O Ram Lal,
'V, & P.O, Ghitorni,
Balmiki Basti, -
New Delhi-112030. , ..o Applicants

( By Ms. Jasvinder Kaur, Advocaten)
=Yersus=-

Customs, Excise & Gold Control

Appellate Tribunal through

jt s Sejistrar, shri B, K. Mitra,

Wwest Block No.2, F.K,Puram,

New Delhi. _ .+ Respondent

O R D E R (0RA)

Shri Jﬁstice K. M, Agarwai :

rnealising that this petition for contempt is
premature, the learned counsel for the applicants
wants to withdraw the same with liberty to file
fresh petition at an appropriaté stage. Prayer
allowed, The contempt petition is dismissed as
withdrawh, with liberty‘agiprayed for,

( K. M, Agarwal )
Chairman

( R, K. Ahooja )
Member ( A)
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